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(b) if so, whether the scheme has
been finalised and when the factory
will be commissioned?

The Minister of Industry im the
Ministry of Commerce and Industry
(Shri Kanungo): (a) Yes, Sir.

(b) Proposals received from two
firms for the supply of necessary
plant and equipment for the scheme
are under consideration of Hindustan
Salts Ltd., who work the Sambhar
Lake Salt Source. The scheme will
be finalised shortly.

Loans to Tea Gardems

2404. Shri Hem Raj: Will the
Minister of Commerce and Industiry
be pleased to state:

(a) the amount of loans taken by
the Marginal Tea Gardens under the
Central Government Scheme for the
repairs and replacements of tea ma-
chinery in Cachar, Tripura, Kangra
apd Mandi separately for each area;

(b) the interest at which it was
given; and

(c) the conditions for the advance-
ment of the loan?

The Minister of Internatiomal Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
A sum of Rs. 37,254/- has been ad-
vanced by the Tea Board, under iis
scheme of financial assistance, to a
marginal tea garden in Cachar for
ropairs, replacements, renovation of
tea machinery as well as construction
of tea factory. No loan has yet been
taken by any of the marginal tea
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(b) and (c). The broad details of
the scheme are as follows:

(i) The scheme is applicable to
marginal tea gardens upto 300
acres;

(ii) The amount of loan to in-
dividual gardens shall not ex-
ceed a maximum limit of
Rs. 70,000)-:

(iii) The loan shall be covered
by one surety or personal secu-
rity of the approved borrower or
an annual guarantee from banks
or approved brokers or approved
agents; and

(iv) The loan shall carry an
interest of 43% per annum and will
be repayable in 10 equal instal-
ments commencing from the 2nd
anniversary of the date on which
the repairs and or replacements
of the machinery or construction
of the factory as the case may be.

Gazetted Officers in Textile Commis-
sioner’s Office

2405. Shri Niranjan Lal: Will the
Minister of Commerce and Industry
be pleased to lay on the Table a
statement showing the number of
Gazetted Officers in the Office of tke
Textile Commissioner and the num-
ber of Gazetted Officers beionging to
Schedulei Castes and  Scheduled
Tribes in each category and also the
number of Scheduled Caste Officers
confirmed so far?

The Minister of International Trade

gardens in Tripura, Kangra and in the Ministry of Commerce and In-
Mandi. dustry (Shri Manubhai  Shah):
signation & Class Total Number of Numberof No. of
Designation ¢ strength Schednled  Scheduled  Scheduled
as on Castes Tribe Caste ' Tribe
I-1-1963 confirmed.
1 3 4 5
Class T
Nil Nil Nil

Textile Commissioner

Industrial Adviser




12135 Written Answers VAISAKHA 6, 1885 (SAKA)

Written Answers 12136

1 2 3 4 5
Adviser (Cotton) 1 Nil Nil Nil
Director 7 » » »
Inspecting Officer 1 » » . »
Deputy Director 20 1 » »
Principal F Nil » »
Senior Lecturerin Taxtile Chemistry . b4 » » »
Assistant Director (Grade 1) 30 » » »
Exhibition Officer 1 » » »

Class II
Assistant Director (Grade 23 » » »

Research Officer
Accounts Officer

Expert Designer

1 » ”» »
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Trade Delegation to Japam 4

2407, f Shri P. C. Borooah:
7\ Shri Onkarlal Berwa:
Will the Minister of Commerce and
Imdustry be pleased to state:
(a) whether an official trade dele-
gation is proposed 0 be sent +to





